Title: Demand of a special economic package for Bihar.
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SHRI SURESH KURUP : Sir, with your permission, | would like to raise an important matter.

MR. DEPUTY-SPEAKER: | have already called for the factual note on the matter from the Ministry of Home Affairs. |
have received two notices.

SHRI SURESH KURUP : Sir, the matter pertains to Shri Ajaya Kumar, an hon. Member of this House.
MR. DEPUTY-SPEAKER: | know that.
SHRI SURESH KURUP : Sir, kindly allow me to make a submission.

MR. DEPUTY-SPEAKER: When a privilege motion is received, you are a senior Member and you should know, we
send it for verification and then only the hon. Member will be allowed to raise it. | have received the notices.

SHRI SURESH KURUP : | would like to make a submission. Sir, last week, he was participating in an agitation of
the unemployed youth, when he was manhandled.

MR. DEPUTY-SPEAKER: Both Shri Ajaya Kumar and Prof. AK. Premajam have given the notices. | am sorry | am
not in a position to allow you.

SHRI SURESH KURUP : Then you should allow Shri Ajay Kumar to make a submission. The hon. Minister also is
present here...(Interruptions)

PROF. A K. PREMAJAM (BADAGARA): Sir, he was assaulted by the police...(Interruptions)
SHRI VARKALA RADHAKRISHNAN : Sir, it is a case of human rights violation...(/nterruptions)

MR. DEPUTY-SPEAKER: Now whether it is 2 human right violation or any other violation for that matter, Shri
Radhakrishnan, when | stand up you have to take your seat. Now, what violation have you come to know?

SHRI VARKALA RADHAKRISHNAN : Sir, | am not violating any rule...(Interruptions)

MR. DEPUTY-SPEAKER: You please resume your seat. You were a former Speaker of the Kerala Legislative
Assembly. (Interruptions)

MR. DEPUTY-SPEAKER: It is a grave matter. An hon. Member has alleged here that he has been assaulted by a
police officer. All these things are there in the notice. The notice has been given by Shrimati Premajam, Shri
Varakala Radhakrishnan and Shri Ajay Kumar. | have sent for verification of the information. The veracity of the
information has to be verified and only then that would be sent to the Privileges Committee. That is the procedure.
Before that you are not allowed to have any discussion here. Shri Radhakrishnan, have you now understood?

SHRI VARKALA RADHAKRISHNAN : Sir, no. | have not understood it...(/nterruptions)

SHRI'VAIKO : Sir, you are the custodian of this House. Where would a Member ventilate his feelings if he is
assaulted by the police?a€! (Interruptions) Where should he go?...(Interruptions)

MR. DEPUTY-SPEAKER: He can say it in this very House.a€! (Interruptions)

SHRI VAIKO : Sir, he should be allowed to make a submission. You can allow him to make a
submission...(Interruptions) It will take months to settle this in the Privileges Committee ...(Interruptions) Sir, | am
not the person to disturb this House but...(/Interruptions)



MR. DEPUTY-SPEAKER: Shri Vaiko, this House has an established convention that when we receive such a
notice, natural justice demands that the veracity of the information has to be verified. ...(Interruptions)

SHRI VAIKO : Sir, the Members should be allowed to make their submissions, otherwise there is no protection for
Members of Parliamenta€; (Interruptions)
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SHRI M.V.V.S. MURTHI (VISAKHAPATNAM): Sir, please allow him to make a statement...(Interruptions)
SHRI VAIKO : Kindly allow him to make a submission...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Radhakrishnan, please do not spoil his case....(Interruptions)
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